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H. SANJEEV KUMAR AGGARWAL,[CENTRAL ICS COMM-793/2020 IPUNJAB NATIONAL BANK VSJ|AJAY KUMAR TYAGI AND/06.03.2020 1.05.2023 1151 ICONTESTED Suit for Recovery
IDISTRICT JUDGE (COMMERCIAL IMEERA DEVI IPARUL TOMAR
ICOURT)-01
ICS COMM-5389/21 IPRABODH TIWARI VS. NORTH[VIDYA SAGAR ANDf8.12.2021 INo 103.05.2023 199 ICONTESTED |----- |- Suit for Recovery
IDELHI MUNICIPALSANJEET MALIK
ICORPORATION
JOMP COMM-64/21 JUNION OF INDIA VS. NEW OM|VIPIN KUMAR AND}]20.09.2021 INo 104.05.2023 591 ICONTESTED }-—--- == Petition U/s 34 off
ICONSTRUCTION INIKHIL BAMAL |Arbitration &
IConciliation Act,)
1996
ICS COMM-1930/19 IPUNJAB NATIONAL BANK VS.[SHALINI UPADHYAY AND|16.09.2019 INo 17.05.2023 1339 ICONTESTED  f------ e Suit for Recovery
VAHID AHMED IKAVIT KAUSHIK
ICS COMM-5531/21 ISURYA ROSHNI VS. SURVINANUJ SHARMA  ANDJ]23.12.2021 No 17.05.2023 510 ICONTESTED }--—--- |} Suit for Recovery
IMARKETING LTD. [TUSHAR MEHTA
ICS COMM-5596/21 JANA MALHOTRA VS. GATEWAYBHARAT GUPTA ANDp4.12.2021 INo I22.05.2023 514 ICONTESTED }-—--- | Suit for Recovery
IOVERSEAS IROHIT NAGPAL
JOMP COMM-16/20 JUNION OF INDIA VS. SPACE &SANDHYA CHAWLA AND{01.02.2020 No 25.05.2023 1209 ICONTESTED }-—--- | Petition U/s 34 off
IVISION IBANKEY BIHARI |Arbitration &
IConciliation Act)
1996
ICS COMM-2016/2022 IBHARAT ARORA VS. MUNICIPALIVIDYA SAGAR AND[22.08.2022 No I29.05.2023 280 ICONTESTED }----- | Suit for Recovery
ICORPORATION OF DELHI ISANJEET MALIK
JOMP COMM-25/2022 JAASHIMA INFRASTRUCTURE VSJAMIT KUMAR PANDEY[03.02.2022 [No 30.05.2023 K81 ICONTESTED  }--—---- | [Petition U/s 34 off
INORTH DELHI MUNICIPALJAND SANJEET MALIK |Arbitration &
ICORPORATION IConciliation Act)
1996
JOMP COMM-24/2022 JAASHIMA INFRASTRUCTURE VS|AMIT KUMAR PANDEY[03.02.2022 INo 130.05.2023 K81 ICONTESTED f---- e Petition U/s 34 off
INORTH DELHI MUNICIPALAND SANJEET MALIK |Arbitration &
ICORPORATION IConciliation Act)
1996
IDR. KAMINI LAU, DISTRICTICENTRAL JOMP (COMM.)/15/2021 ISAMRAT CONSTRUCTIONS|SH.NITIN MANGAL 19-02-2021 INIL 06-05-2023 808 [Contested INIL INIL 4 ARBITATION
WUDGE (COMMERCIAL COURT)-02 ICOMPANY Vs UNION OF INDIA
JOMP (COMM.)/7/2020 JUNION OF INDIA THROUGH|SH.A.K. SHARMA [13-01-2020 INIL |20-05-2023 1217 IContested INIL INIL 134 ARBITATION
IEX.ENGINEER NCD CPWD Vs M|
IRUKMA DECORE
ICUNSTRUCTION CO
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WUDGE, COMMERCIAL COURT-07

ICHAND

JARBTN/455/2018 IPREM CONSTRUCTION CO. VsSH VIPIN GOEL I24-07-2018 I20-05-2023 1754 IContested 134 ARBITATION
ICHIEF ENGINEER (R AND D)
JOMP (COMM.)/92/2021 JUNION OF INDIA Vs RANI[SH.V.K.RAI 3-12-2021 INIL 12-05-2023 524 IContested INIL INIL 4 ARBITATION
ICONSTRUCTIONS PVT LTD
ICS (COMM)/1059/2021 JUNION BANK OF INDIA VsMS VIJAY KLAXMIJAIN [24-03-2021 INIL 19-05-2023 [779 IContested INIL INIL IRECOVERY SUIT
ILAXMI TRADERS AND ANR
[SH. ILLA RAWAT, DISTRICTICENTRAL IOMP(COMM) 74/2021 IHEEMANSHU PUBLICATIONS|SH. NAMAN]23.10.2021 INO 10.04.2023 534 ICONTESTED [NIL INIL U/S 34
DUDGE, (COMMERCIAL COURT) & ANR. ABHARWAL IARBITRATION &
03, TIS HAZARI COURT, DELHI IV/S ICONCILIATION
[HARYANA PAPE IACT
ICONVERTING INDUSTRIES
ICS(COMM) 682/2022 IPRAYAG POLYMERS P LTD.SH. RAKESH KANSAL [22.02.2022 INO 18.04.2022 Y20 ICONTESTED [NIL INIL UIT FOR|
IV/S PLAYTOR PAUD HOMES COVERY
IPVT. LTD.
IMS ANURADHA SHUKLAICENTRAL JOMP (COMM)-52/2023 IRITESH SHARMA AND ANR. VS| 1.04.2023 INO 1.05.2023 130 DAYS ICONTESTED |NIL INIL IOJECTION U/S 34
|IBHARDWAJ, DISTRICT JUDGE, IRAJ KUMAR BHARDWAJ IOF  ARBITRATION]|
ICOMMERCIAL COURT-04 IACT
ICS DJ-313/2020 IRAJESH GUPTA VS THE] 101.07.2020 INO 102.05.2023 670 DAYS [CONTESTED [NIL INIL IRECOVERY OR
ICOMMISSIONER NDMC IMONEY
JOMP (COMM)-104/2022 VAMSHED VS. ORIX LEASING] [27.07.2022 INO l02.05.2023 279 DAYS [CONTESTED [NIL INIL IOJECTION U/S 34|
IAND FINANCIAL SERVICES| IOF  ARBITRATION]|
INDIA LTD. IACT
ICS (COMM)-304/2019 ISHREE POLYMER VS. THE NEW| 12.03.2019 INO 106.05.2023 1516 DAYS [CONTESTED [NIL INIL IRECOVERY OH
INDIA ASURANCE COMPANY IMONEY
JOMP (COMM)-118/2022 IMEHRB LOGISTICS AND| [24.08.2022 INO 108.05.2023 257 DAYS [CONTESTED |NIL INIL IOJECTION U/S 34
JAVIATION LTD. VS. MAHINDRA| F  ARBITRATION|
AND MAHINDRA FINANCIAL IACT
ISERVICES LTD.
ISH. UMED SINGH GREWALCENTRAL INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-05
|SH. SANJAY KUMAR AGGARWAL,ICENTRAL INIL
IDISTRICT JUDGE(COMMERCIAL)-
l06, CENTRAL
IMS. KAVERI BAWEJA, DISTRICTICENTRAL 13906/2020 IRAJENDER GUPTA VS BISHAN[VIRENDER KUMAR 103-10-2020 INO 01-05-2023 l940 ICONTESTED [NA INA
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1463/2020 IRAJENDER GUPTA VS NDMC IAVINASH TRIVEDI 15-10-2020 |02-05-2023 1929 ICONTESTED
l5405/2021 IPRABODH TIWARI VS NDMC ISATENDRA KUMAR SINGH[20-12-2021 INO 9-05-2023 1505 ICONTESTED [NA INA
1879/2022 IRADHE SHYAM VS NDMC ISATENDRA KUMAR SINGH|14-03-2022 INO 109-05-2023 421 ICONTESTED [NA INA
[78/2020 JAINSONS ELECTRONICS VSINARENDRA NEGI 13-01-2020 INO 22-05-2023 1225 ICONTESTED [NA INA
IRATTAN
8 ISH. AMIT KUMAR, DISTRICT[Central INIL
WUDGE, COMMERCIAL COURT-08
9 ISH. DEEPAK GARG, DISTRICT[Central INIL
UUDGE, COMMERCIAL COURT-09
ho |SH. DINESH BHATT, DJ[West ICS (COMM)/323/2020 IM/S ANJANISUT IRON ANDDHEERAJ GUPTA(P), [11-11-2020 no l02-05-2023 902 IContested INil INil [Recovery of Money--6|
(COMMERCIAL COURT)-01 ISTEEL PRIVATE LIMITED Vs
INEERAJ BHATIA PROPRIETO
IOF M/S VENUS ALLIED|
IPRODUCTS
ICS (COMM)/191/2022 IKAUSHAL KUMAR AGGARWAL VSAMARJEET SINGH[05-03-2022 no l06-05-2023 k27 IContested INil INil [Recovery of Money--
IATUL BASANTLAL MEHTA ISAHNI(P),
ICS (COMM)/277/2021 ISANTOSH TRADING CO Vs JAY|Sahil Goel(P), [20-04-2021 no l06-05-2023 [746 IContested INil INil [Recovery of Money--6|
IPLAST
ICS (COMM)/443/2022 IM/S KUND KUND POLYMERS VslAshish Upadhayay(P), l02-06-2022 no l09-05-2023 1341 IContested INil INil [Recovery of Money--6|
IM/S CMI LIMITED
ICiv DJ/1144/2018 IVIPIN BUDHIRAJA Vs M/S MARSHEMANT SHARMA(P), 3-10-2018 no 109-05-2023 1679 IContested INil INil [Recovery of Money--7|
IDISTRIBUTIONS
ICiv DJ/1143/2018 JAMIT CHITKARA Vs M/S MARSHEMANT SHARMA(P), 3-10-2018 no l09-05-2023 1679 IContested INil INil [Recovery of Money--7|
IDISTRIBUTIONS
ICiv DJ/1146/2018 IVINAY CHITKARA Vs M/S MARSHEMANT SHARMA(P), l03-10-2018 no l09-05-2023 1679 IContested INil INil [Recovery of Money--7|
IDISTRIBUTIONS
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ICiv DJ/1145/2018 ISAROJ CHITKARA Vs M/S MARSHEMANT SHARMA(P), l03-10-2018 l09-05-2023 1679 IContested i i [Recovery of Money--7|
IDISTRIBUTIONS
ICS (COMM)/66/2022 IM/S BEAM GLOBAL SPIRITS ANDIAMIT GOEL(P), 17-01-2022 no I24-05-2023 ko2 IContested INil INil [Recovery of Money--6|
IWINE INDIA PRIVATE LIMITED|
Vs M/S A S TRADERS THROUGH|
ITS PARTNER MR SAMEER|
IGROVER
ni IMS. HEMANI MALHOTRA [West ICS COMM 57/2020 IDHARAM CHAND LADHA MAL VSANMOL JAIN [28.01.2020 INO 16.05.2023 1209 DAYS [contested INIL INIL [Recovery of|
IDISTRICT JUDGE (COMMERCIAL IG KJAIN & SONS imoney/commercial
ICOURT)-02 lsuit
JOMP I COMM 200/2021 ILKT ENGINEERINGAJAY KUMAR PANDEY 23.09.2021 INO I23.05.2023 547 DAYS |contested INIL INIL [Recovery of|
ICONSULTANTS LTD Vs M/S| [money/commercial
IPLANNING AND| suit
INFRASTRUCTURAL
IDEVELOPMENT
JOMP I COMM 201/2021 ILKT ENGINEERINGAJAY KUMAR PANDEY [23.09.2021 INO I23.05.2023 547 DAYS |contested INIL INIL U/So
ICONSULTANTS LTD Vs M/S
IPLANNING AND|
INFRASTRUCTURAL
IDEVELOPMENT
JOMP I COMM 204/2021 ILKT ENGINEERINGAJAY KUMAR PANDEY [23.09.2021 INO 23.05.2023 1547 DAYS |contested INIL INIL U/S9
ICONSULTANTS LTD Vs M/S
IPLANNING AND|
INFRASTRUCTURAL
IDEVELOPMENT
JOMP COMM 4/2020 JUNITED TELECOME LIMITED VsS.S. SASTRY [25.02.2020 INO 18.05.2023 1182 DAYS [contested INIL INIL U/S9
ILUMINOUS POWER|
[TECHNOLOGIES PVT LTD
ICS COMM 557/2022 IM/S BROTHERS STRECH YARNBHUPENDER SHARMA [15.07.2022 INO I22.05.2023 1342 DAYS |contested INIL INIL [Recovery of|
IPRIVATE LIMITED Vs STANDARD| Imoney/commercial
ICHARTERED BANK lsuit
h2 |SH. DIG VIJAY SINGH, DISTRICI|West INIL
WUDGE (COMMERCIAL COURT)-03
n3 |SH. ANURAG SAIN, DISTRICTINEW DELHI JOMP (COMM.)/116/2019 IFIIT JEE LTD ISH. MUKESH M GOEL 105.07.2019 IN/A 108.05.2023 1403 IPETITION IN/A IN/A IU/S 34
HUDGE (COMMERCIAL COURT)-01 Vs IDISMISSED
ISUDHA SHARMA
JOMP (COMM.)/83/2020 K. VIJAYA CHANDRAN ISH. ANAND SRIVASTAVA [12.10.2020 IN/A 19.05.2023 1949 IPETITION IN/A IN/A U/S 34
Vs IALLOWED
INDIABULLS CONSUMER]
IFINANCE LIMITED
JOMP (COMM.)/245/2019 IHARMESH ISH. SOURAYV BAJAJ 24.122019 IN/A 131.05.2023 1254 IPETITION IN/A IN/A U/S 34
Vs IALLOWED
JORIX LEASING AND FINANCIAL
ISERVICES INDIA LTD AND|
ANOTHER
hg [SH. SANJEEV AGGARWAL,| IOMP(COMM.) 23 / 2023 ISUNIL KUMAR AND ANR. VS. MR. RAJESH KUMAR}16.02.2023 INO 16.05.2023 l90 ISET ASIDE INA INA U/S - 34 Of
IDISTRICT JUDGE (COMMERCIAL ICAPRI GLOBAL CAPITAL LTD. IDUDANI IARBIRATION  AND|
ICOURT)-02 ICONCILIATION ACT]
1996
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ICS (COMM.) 606/2020 IPRADEEP GARG VS. M/S. TDISH. NITIN GOEL [28.11.2017 17.05.2023 1997 IDECREED U/S - 34 O
INFRASTRUCTURE IARBIRATION AND]
ICONCILIATION ACT]
1996
h5 |SH. VINEETA GOYAL, DISTRICT JOMP (COMM)/119/2022 INORTHERN RAILWAYS Vs KIRAN[SANDEEP CHANDNA [21-07-2022 INO 3-05-2023 286 IPETITION INA INA Section 34 off
WUDGE (COMMERCIAL COURT)-03 INFRA ENGINEERS LIMITED IDISMISSED |Arbitration &
IConciliation Act)
1996
JOMP (COMM)/163/2022 JUNION OF INDIA Vs BSSANGWAN|ASHOK KUMAR JOSHI l02-11-2022 INO l08-05-2023 187 IPETITION INA INA Section 34 of|
IDISMISSED |Arbitration &
IConciliation Act)
1996
JOMP (COMM)/13/2022 IM/S SOCIAL ORGANICS PVT LTDJASMINE DAMKEWALA  [18-01-2022 INO 109-05-2023 76 IALLOWED INA INA Section 34 of|
Vs AW ALLIANCE |Arbitration &
IConciliation Act,)
1996
JOMP (COMM)/65/2021 IRAILTEL CORPORATION OFASHOK KUMAR SINGH [23-06-2021 INO I26-05-2023 [702 IPETITION INA INA Section 34 of|
INDIA LTD Vs M/S SHAKT] IALLOWED |Arbitration &
ICONSTRUCTIONS COMPANY IConciliation Act,)
1996
IOMP (COMM)/25/2022 ISACHIN KUMAR YADAV Vs RITESHANSRAJ SINGH 3-02-2022 INO [26-05-2023 u77 IDISMISSED INA INA Section 34 off
ILIMITED |Arbitration &
IConciliation Act)
1996
JOMP (COMM)/124/2021 IM/S VIVEK PHARMACHEM[RADHEY SHYAM KALA 13-12-2021 INO 131-05-2023 534 IPETITION INA INA Section 34 of|
INDIA LTD Vs GOVT OF NCT OF IALLOWED |Arbitration &
IDELHI IConciliation Act)
1996
h6 |SH. PREM KUMAR BHARTWALSOUTH ICS (COMM)/172/2021 INDIAN BANK Vs ANKITA[Sh. Marimuthu P [15.04.2021 INO 06.05.2023 751 IContested INA INA Suit for Recovery
IDISTRICT JUDGE (COMMERCIAL IGOELPROP. BAJRANG
ICOURT)-01 JAUTOMOBILES
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JOMP (COMM.)/10/2021 IGOVT OF NCT OF DELHI Vs M/SMs. Sabita Kumari [23.01.2021 18.05.2023 845 IContested Petition U/s 34 off
IBIJENDER SINGH the Commerciall
|Arbitration &
IConcilation Act
JOMP (COMM.)/11/2022 IANUPAMA VERMA & ANR VsSh. Abhinav Gupta 4.03.2022 No I20.05.2023 kg2 IContested INA INA Petition U/s 9 of the
INTEC INFONET PRIVATE| ICommercial
ILIMITED AND ANR. |Arbitration &
IConcilation Act
JOMP (COMM.)/55/2021 VUGENDRA SINGH AND|Sh Kunal Vashist [28.08.2021 [No I26.05.2023 636 IContested INA INA Petition U/s 34 off
ICOMPANY ENGINEERS AND| the Commercia
ICONTRACTORS Vs POWER GRID| |Arbitration &
ICORPORATION OF INDIAN IConcilation Act
7 |SH. ANIL KUMAR SISODIA,SOUTH ICS(COMM)314/2019 IYEW CONSULTANCY VS M/SRASHI BANSAL 28.09.2019 IYES 106.05.2023 1317 ICONTESTED [06.05.2023 06.05.2023 ISUIT FOR]
IDISTRICT JUDGE(COMMERCIAL J.A.BROTHERS IRECOVERY
ICOURT)-02
JOMP (COMM) 14/2020 IM/S PIONEER PUBLICITY VS M/SRAMESH KUMAR 18.03.2020 IN/A 10.05.2023 1149 ICONTESTED [N/A IN/A IPETION U/S 34 A &
IFITTJEE LTD IC ACT
JOMP (COMM) 18/2020 IM/S FITJEE LTD VS PIONEERSANDEEP SHARMA 5.08.2020 IN/A 10.05.2023 1009 ICONTESTED [N/A ID IPETION U/S 34 A &
IPUBLICITY IC ACT
18 |SH.SANDEEP YADAV ISouth JOMP (COMM)/9/2019 ISIDHARTH RAINA AND ANS VsSH. ASHISH CHANDRA 106.06.2019 INO 02.05.2023 1426 IContested INA INA 134 ARBRATION ACT ||
IPNB HOUSING FINANCE LTD|
JAND ANS
JOMP (COMM)/28/2019 IMUKESH AGARWAL AND ANR Vs|SH. RATNESHWAR DAS  [25.11.2016 INO 19.05.2023 1271 IContested INA INA 134 ARBRATION ACT ||
IM/S FIITJEE LTD
ICS (COMM)/391/2019 IRAKESH BAKSHI Vs MANOJSH.T.S. THAKRAN 5.12.2019 INO [20.05.2023 1262 IContested INA INA IRECOVERY
IKUMAR
ICS DJ/275/2019 [HEALTH CARE AT HOME INDIAMS. RUPALI GUPTA [27.04.2019 INO I24.05.2023 1488 IContested INA INA IRECOVERY
IPVT LTD Vs SATYAM|
IPHARMACEUTICALS
ICS DJ/163/2019 IM/S MOTHER DAIRY FRUIT AND[SH. PRAMOD KUMAR [12.03.2019 INO 130.05.2023 1540 IContested INA INA IRECOVERY
IVEGETABLE PVT LTD Vg
IMUKESH KUMAR
ho |SH. RAJEEV BANSAL [South ICS (COMM)/331/2022 IRAGHAV ADITYA CHITS PVT LTDMATLOOB ALAM [28-05-2022 INO 10-05-2023 56 [Contested/ IN/A IN/A IN/A
Vs JAGMOHAN IDISPOSED
ICS (COMM)/331/2023 [TOYOTA FINANCIAL SERVICESRAHUL BHARDWAJ [11-05-2022 INO l01-05-2023 1355 [Contested/ IN/A IN/A IN/A
INDIA LTD. Vs PRAMOD RAJ| IDISPOSED
IBAHADUR
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20

ISH. LAL SINGH, DISTRICT JUDGE

ISOUTH-EAST

21

IMS. NEELAM SINGH, DISSTRICT
DUDGE

ISOUTH-EAST

INIL

22

ISH. AJAY KUMAR JAIN

[ISOUTH-EAST

JARBTN/176/2018

ISANDEEP GHOSH Vs M/S|
IPAISALO DIGITAL

IB.K. PANDEY

04/07/18

INo

19/05/23

1780

ICONTESTED

INIL

INIL

INIL

JOMP (COMM.)/47/2019

IM/S RAVINDRA KUMAR YADAV|
Vs M/S TELECOMMUNICATIONS|
ICONSULTANTS INDIA

[PARKASH SINGH(

07/05/19

10/05/23

1464

ICONTESTED

INIL

INIL

INIL

JOMP (COMM.)/92/2019

ISANJAY SAHOO Vs AU SMALL
IFTANACE BANK LTD.

[UTTAM KUMAR DAS

[28/08/19

INo

08/05/23

1349

ICONTESTED

INIL

INIL

INIL

JOMP (COMM.)/112/2019

ISONU TYAGI  PROPRIETOR|)
TIRUPATI ~ ENTERPRISES Vg
ISONY INDIA PRIVATE LIMITED

ISANJEEV KUMAR TYAGI

18/10/19

18/05/23

1308

ICONTESTED

INIL

INIL

INIL

ICS (COMM)/498/2019

ISYNDICATE BANK Vs CHANDER|
IPAL SINGH

[HITESH SACHAR

04/12/19

INo

27/05/23

270

ICONTESTED

INIL

INIL

INIL

JOMP (COMM.)/1/2020

IRECONNECT ENERGY TRADING|
Vs M/S SDM SHRIRAM|
INDUSTRIES LTD

IMSA PARTNERS

p4/12/19

31/05/23

1254

ICONTESTED

INIL

INIL

INIL

JOMP (COMM.)/30/2021

JATRPORTS AUTHORITY OF INDIA|
Vs KARNATAKA COMMERCIAL
JAND INDUSTRIAL CORP PVT LTD

IVAIBHAV KALRA

13/09/21

INo

0/05/23

624

ICONTESTED

INIL

INIL

INIL

JOMP (COMM.)/31/2021

JATRPORTS AUTHORITY OF INDIA]
Vs M/S KARNATAKA AVIATION|
ISUPPRT SERVICES PVT. LTD,|
INOW KNOWN  AS TOTO|
JOUTSOURCING SOLUTIONS PVT]|

IVAIBHAV KALRA

13/09/21

No

30/05/23

624

ICONTESTED

INIL

INIL

INIL

23

IMS. ANU GROVER BALIGA

[SOUTH-EAST

INIL

24

|SH. BHUPESH KUMAR

ISOUTH-EAST

JOMP (COMM.)/11/2020

S CONTINETAL|
QUIPMENT INDIA PVT. LTD.|
s M/S ANTARA PURUKUL
ENIOR LIVING LTD.

IAJAY GUPTA

13/01/20

YES

17/05/23

1220

IDISMISSED

[U/s. 34

k5

IMS NIRJA BHATIA

[SOUTH-EAST

ICS (COMM)/108/2019

IM/S STERLING ORNAMENTS
IPVT. LTD. Vs M/S SAAD TRADING]|
ICO.

ISH. UMANG GANGWAR,

[23-05-2019

No

log-05-2023

1447

IDECREED

lo9-05-2023

INil

INil
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ICS (COMM)/266/2021 ISAHIBJEET SINGH BAGA VsSH. VIKAS SHARMA l03-08-2021 12-05-2023 647 IDECREED [12-05-2023
ISOUH DELHI MUNCIPAY
ICORPORATION
ICS (COMM)/388/2020 ISH. ASHOK SONI Vs G K DAIRY|SH. RAJESH MAHINDRU, [24-12-2020 No 15-05-2023 872 IDECREED 15-05-2023 INil INil
JAND MILK PRODUCTS PVT LTD
26 |SH. RAJESH KUMAR SINGH [SOUTH-EAST JOMP(COMM)43/2022 IQUAZAR INFRASTRUCTURENATIONAL AGRICULTURE08.09.2022 IN/A 06.05.2023 240 Contested - o /s 34
IPVT.LTD ICOOPERATIVEMARKETIN
IG FEDERATION OF INDIA|
ILTD
27 |SH. SANJAY SHARMA-I I[EAST ICS COMM.NO. 70/2021 ISANJEEV KUMAR GUPTA VS. M/S[KANCHAN [24-03-2021 INO 24-05-2023 [790 ICONTESTED [NIL INIL RECOVERY
J.R. BUILDWAY CONSTRUCTION|
IPVT.LTD.
ICS COMM.NO.250/2021 IMOHD. IBRAHIM VS. RAVINDERDILAWAR SINGH [16-12-2021 INO 1-05-2023 1530 ICONTESTED |NIL INIL IRECOVERY
JAGARWAL
ICS COMM.NO.144/2020 IKAMAL GUPTA VS. KRISHAN|NITIN GARG [20-07-2020 INO I20-05-2023 1030 ICONTESTED [NIL INIL IRECOVERY
IPUSHYA
ICS COMM.NO. 238/2022 ISUDHIR KUMAR MITTAL VS[RAJKUMAR SHARMA [29-07-2022 INO 103-05-2023 274 ICONTESTED [NIL INIL IRECOVERY
IFOCUS IMAGING AND|
RESEARCH CENTRE PVT.LTD.
28 |SH. CHANDRA SHEKHAR,[EAST INIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-02
20 |MS. BARKHA GUPTA, DISTRICTINORTH EAST IC.S.(COMM)- 18/2023 NION BANK OF INDIA VSP.KJHA [23.02.2023  |------ 10.05.2023 [76 [SETTLED |--- — UIT FOR|
HUDGE, (COMMERCIAL COURT) ACHIN KUMAR COVERY
IC.S(COMM)- 1/2022 ATUL JAIN VS MAHESH KUMARDUSYANT SISODIA 03.01.2022  |-=---- 15.05.2023 197 SETTLED  INp--- |==-- SUIT FOR|
[TANWAR IMEDIATION IRECOVERY
ICS- 55/2021 ISONU VS PHOOLWTI I[HAIM KUMAR [26.02.2021 16.05.2023 809 ICONTESTED  |---- o SUIT FOR]
IPARTITION AND|
IPERMANENT
INJUCTION
IC.S(COMM)-59/2019 IRAJESH KUMAR PRO. VSMOHAN SINGH [30.07.2018  |------ 17.05.2023 752 ICONTESTED  |--- === SUIT FOR|
ICHINAR SHIPPING AND)| IRECOVERY
INFRASTRUCTURE PVT LTD
IC.S(COMM)-119/2022 ABDUL REHMAN VS SOBHA INARENDER LODIWAL 17.10.2022 |-==-m- [22.05.2023 217 SETTLED  INp--- - SUIT FOR]
IMEDIATION IRECOVERY
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Shahdara

Bo [SH. BRIJESH KUMAR, DISTRIC
DUDGE, (COMMERCIAL COURT)

b1 [MS. SUKHVINDER KAUR

B2 [SH. SURENDER S. RATHI

B3 [SH. REETESH SINGH
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Decision

ofDays
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forNature
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(Contested /
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ofDate of executionNumber

of decree days

ofAct Section
for

execution of
decree from

date

of

JOMP (I)(COMM)-3/2023 IM/S GTL INFRASTRUCTURE LTD|SH ANKIT KUMAR 15.04.2023 09.05.2023 o4 DAYS IDISMISSED [PETITION
VS MR. ASHOK BUDHIRAJA [UNDER
ISINCE DECEASED THROUGH HIS| SECTION 9 OF
ILRS THE
IARBITRATION
IOMP(COMM) -6/2021 IGOVT. OF NCT OF DELHI VS M/SyJ.K KALIA 15.02.2021 23.05.2023 827 DAYS IALLOWED [PETITION INIL INIL IL
IMAHVIR PRASAD GUPTA AND| [UNDER
ISONS ISECTION 34|
IOF
JARBITRATION
INIL
ICS (COMM)/157/2022 IM/S COMPETENT POLYMERS|VARUN KAPOOR(P), l02-03-2022 06-05-2023 3o IDECREED [Civil Procedure/NIL INIL INIL
IPVT LTD THROUGH ITS AR ALOK| ICode 1908-
IGUPTA Vs M/S SHREE BALAJI| ORDER,IV
TRADERS PROPRIETORSHIP OF
ISH KULDIP RATHI
ICS (COMM)/17/2019 IM/S JAIN ENTERPRISES VsK AND K LEGAL(P), 1-05-2019 [17-05-2023 1477 [DECREED [Recovery OffNTL INIL INIL.
IMUDIT RANA [Money--74
ICS (COMM)/453/2020 IM/S BIRLA PUBLICATIONS PVTR S GOSWAMI(P), [20-09-2020 09-05-2023 52 IDISMISSED INIL INIL INIL
LTD Vs M/S NEW RAMA N MERITS
[PUBLICATIONS AND|
IDISTRIBUTORS (REGD)
ICS (COMM)/483/2022 WASEEM AHMAD VSHIMAL AKHTAR(P), l08-08-2022 131-05-2023 206 IDECREED  [possession-- INIL INIL INIL
IMOHDSHAMIM AHMAD ICPC
ICS (COMM)/484/2022 IM/S ASHOK KUMAR BAHL VSSATYENDRA KUMAR}16-08-2022 17-05-2023 074 IDECREED [Civil Procedure/NIL INIL INIL
IMUNICIPAL CORPORATION OFSINGH(P), ICode 1908-
IDELHI ICOMMERCIAL,
lACT,
ICS (COMM)/279/2021 [BANK OF BARODA Vs SUNITAJUMESH JOSHI(P), 3-08-2021 01-05-2023 1636 IDECREED  [Recovery offNIL INIL INIL
ISHARMA PROP AMAN| [Money--
INSULATORS AND ELECTRICALS IORDER,IV
ICS (COMM)/310/2021 JANIL ARORA Vs RAJU TRADING|G P AGGARWAL(P), [26-08-2021 25-05-2023 1637 IDECREED [Recovery offNIL INTL INTL
(0] IMoney--74
ICS (COMM),/198/2021 [SANA SILK Vs BHAWNA SALES[KAPIL SINGHAL(P), 1-04-2021 04-05-2023 763 IDISMISSED [Recovery offNIL INIL INIL
ICORPORATION ION MERITS [Money--74
ICS(COM) 275/2021 [RC PLASTO TANKS AND PIPESANIL KUMAR SAHU(P), 130-07-2021 02-05-2023 1 yr 9 months 6JUDGEMEN [Copyright ~ ActfNIL INTL INIL
PRIVATE LIMITED Vs PANKAJ| ldays T PASSED  [1957--55Trade
IKUMAR PATEL IMark Act 1999-1
134,135
ICS(COM) 349/2020 ADHAV MANAN FOODS Vs RAMMOHIT KUMAR(P), [11-03-2020 08-05-2023 yrs 1 month 28JUDGEMEN [Recovery offNIL INIL INIL
ISHYAM MARKETING CO AND| [days [T PASSED  [Money--74
IORS
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ICS(COM) 347/2021 IKUNJ BIHARI AGARWAL VsR B SINGH(P), [23-09-2021 08-05-2023 1 yr 7 months 1JUDGEMEN [Civil Proceduré]
JAVKKN APPLIANCES INDIA LTD [days [T PASSED [|Code 1908-
JAND ANR IRECOVERY
134 |SH. GURDEEP SINGH, DISTRICIINORTH-WEST ICS/COMM/424/2021 JAAVYANN CHEMICAL PRIVATESANDEEP ARORA 18.08.2021 0.05.2023 657 IDECREE U/S 37 INIL INIL 1L
WUDGE (COMMERCIAL) ILIMITED VS AIN LOHA UDYOG
35 [SH.VINOD YADAV INIL
136 |SH. VIRENDER BHATT, DISTRICT|North INIL
WUDGE (COMMERCIAL COURT)
B7 [|SH. PANKAJ GUPTA, DISTRICTISOUTH WEST JOMP COMM. 01/2019 IBIJENDER SINGH LATHER VSVISHAL GARG, MALIKA/03.01.2019 INIL 6.05.2023 1584 IPETITION ISECTION 34 INIL INIL
WUDGE (COMMERCIAL) INTEC CAPITAL IAHLUWALIA IDISMISSED
JOMP COMM. 25/2019 ISATTAR ALI VS YES BANK IRAJESH RANJAN, SACHIN|01.07.2019 INIL 9.05.2023 1408 IPETITION ISECTION 34 INIL INIL
IKATYAL IDISMISSED
ICS COMM. 202/2019 ISTATE BANK OF INDIA VSARVIND GUPTA, RAKESH[02.12.2019 INIL 10.05.2023 1255 IALLOWED IRECOVERY SUIT INIL INIL
IMOHD. UMAR IKUMAR
ICS COMM. 220/2019 IPUNJAB NATIONAL BANK VSSUNIL KUMAR, I.P. SINGH [05.12.2019 INIL 18.05.2023 1260 IALLOWED [RECOVERY SUIT INIL INIL
IPRATAP SINGH
ICS COMM. 200/2019 IPAWAN KUMAR TYAGI VSNARESH DAGAR, RAJESH[]28.11.2019 INIL I24.05.2023 1273 IALLOWED IRECOVERY SUIT INIL INIL
JONESTO MARKETING IKUMAR
JOMP COMM. 29/2022 IDEEPAK KUMAR VS HDFC BANKSARITA, PAWAN KUMAR [29.08.2022 INIL [27.05.2023 275 IPETITION ISECTION 34 INIL INIL
LTD. IDISMISSED
38 |MS. SAVITA RAO, DISTRICT] ICS (COMM)/134/2020 ISAT IMPEX THROUGH]Sh. Puneet Kumar [10-09-2020 INIL l03-05-2023 1965 IDECREED |Recovery Suit INIL INIL
WDUGE, COMMERCIAL COURT-02 IPROPRIETOR SWAPN DEEP
Vs
IP B RETAILS PRIVATE LIMITED
ICS (COMM)/315/2022 IM/S IVET IMPEX PVT LTD IMs. Manju Sahrawat 9-06-2022 INIL l08-05-2023 33 IDECREED |Recovery Suit INIL INIL
Vs
IM/S SHRI BALAJI TRADING CO
ICS (COMM)/305/2022 ICANARA BANK IMs. Vandana Bhatia I04-06-2022 INIL 12-05-2023 1342 IDECREED [Recovery Suit INIL INIL
s
[M/S KCS FOODS AND ORS
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[SH. RAKESH SYAL, DISTRICT]
DUDGE, COMMERCIAL COURT-03
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ICS (COMM)/384/2022 IKRT FOODS PVT LTD ISh. PUNEET YADAV l01-08-2022 I23-05-2023 295 IDECREED [Recovery Suit
Vs
IMS K K TRADERS

ICS(Comm)/124/2022 IPUNJAB NATIONAL BANK VSSAURAV BHASIN 21.03.2022 INIL 126.05.2023 K31 IDecreed |Recovery Of money -NIL INIL
IMANOJ DRY CLEANERS 37

ICS(Comm)/205/2021 IPAWAN GOYAL VS KULJEETIVIKASH SHARMA 108.09.2021 INIL 130.05.2023 629 [Decreed |Recovery Of money -NIL INIL

ISINGH
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